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IND1A 

Amount allocated for Kerala's Rural 
Electrification 

2613. PROF. P.J. KURJEN ; WiJJ the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) total amount sanctioned to Kerala 
under Rural Electrification Scheme in the 
Seventh Plan Period; 

(b) details of proposals submitt{'d by 
KeraJa in this regard; 

(c) are there any schemes pending clear
ance from the Centre; and 

(d) if so, the det~ils thereof? 

THE MINISTER OF JRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND) : (a) and (b). The Seventh Plan 
has not yet been finalised, The Kt:rala 
State Electricity Board have propo~cd 

energization of 90,000 pumpscts during 

the PJan period. 

(c) and (d). No rural d~(..lri1ic...ltion 

scheme from Ker, Ja is pending clearance. 

{Trans/alio"] 

National Institute of Health and Family 
Welfare 

2614. SHRI BALRAM SINGH YADAV: 
Will the Minister of HEALTH AND 
fAMILY WELFARE be pleased to state: . " 
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(a) whl·ther Govcrnmcnt'~ attention 
hJS blen drawn to the prc~s report about 
malfunctioning of National Institute of 
Health and Family \Vc1farc, Delhi; and 

(b) if so, the detail~ 'thereof and the 
action taken by Government in this re
gard 1 

lHR MINISTER OF STATE IN THE 
DEPARTM[NT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. 

(b) A report h;IS appeared in the werkly 
(Shane Sah'lra) of to-16th March, 1985, 
'lbollt the m,dfullctioning of the Institute. 
The allegaliuns made seem to be unfound
ed and baseless. No action seems to be 
ncces<;~ry on this report. 

{English] 

Canal from Narmada Project for 
Southern Rajastilan 

1615. SHRI N.V. RATNAM: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state 

(a) whether it is a fact that a canal 
from Narmada Project to Rajasthan Canal 
will facilitate irrigation in the e:1tire south 
of Rajasthan; 

(b) if so, whether it is o~sQ a fac,l that 
Government have received many represen-




